93  Written Answers VAISAKHA 18, 1801 (SAKA)

(w) nﬁ?,a‘rwﬁmimmm
s a7

Family Welfare Centres in Gujarat

9461, SHRI AMARSINGH V.
RATHAWA: Wil the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) the number of Family Welfare
Centres functioning in Gujarat State
particularly in Adivasis area;

(b) whether there is any proposal
to open more such centre in Adivasis
area to educate Adivasis about Fami-
ly Planning; and

(c) 1f so, the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) The position of Famiy
Welfare Centres functioning in Guja~
ray state is as under:

No, of  Noof
Family  Family
Welfare  Welfare

functiomng function-
inthe ing in

State. Adviasis
aTea
(i), Rural Family Wel-
fare Centres at ¢
. 51 64
{0 Rural Sub-centres 1920 192
{ff) Urban Family
‘Welfare Centres 156
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(b) and (c). A proposal for setting
up additional sub-centres is  under
consideration of the State Governe
ment,

Routing Himachal Express via Pani.
pat-Kamaj

9462, SHRI GANGA SINGH: Wwill
the Mimster of RAILWAYS be pleas-
ed to state:

(a) whether hc hag received proe

posals to route Himachal Express via
Panipat-Karnal; and

(b) if so, the action taken by the
Ministry thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Yes.

(b) Diversion of 53/54 Himachal
Express vig Karnal will be strongly
resented by passengers om Delhi.
Muzaffarnagar-Saharanpur route gnd
iz not therefore justified Begides,
running of this train via Karnal is not
operationally feasible as the Delhi-
Ambala section is already congested.

Import of Cars by Officials of Indian:
Forelgn Services

9463. SHRI RATAN SINH RAJDA:
Will the Minister of EXTERNAL AF-
FAIRS be pleased 1o state:

(a) whether it is a fact that the
Officaals in the Indian Foreign Ser-
vices working in Indian Consulates
abroad are permitted to import
foreign cars;

(b) whether they are also permitted
to sell them in India by-passing the
rules laid down in respect of sale of
foreign cars in India by Indians:

(¢) whether any Indian Foreign:
Service Officials have sold thelr im.
ported cars in Indla during March,
1977 to March, 1978;

(d) if so, the details thereof with
names and No. of foreign cary sold by
each one of the officials;,





